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_(b) the number of trainees in each
of the training centres and the places
where these centres are located;

(¢) (i) how many more
centres are needed;

training

(ii) for how many persons; and
(iii) at what places: and

(d) the number of unskilled man-
power required to assist the skilled
labour for this service?

Tre DEPUTY MINISTER ror IRRI-
GATION anp POWER (Snr1 J. S. L.
Harnr): (a) and (b). Statements are
placed on the Table. [See Appendix
V, Annexure No. 42.]

(¢) The existing Extension Training
and Social Education Organisers

Training Centres are considered ade-
quate,

(d) It is not possible to indicate this
now as it will depend largely on the

peoples’ programme in ‘the various
areas.

SCHEMES FROM MyYSORE GOVERNMENT
FOR INCLUSION IN FIVE YEAR Prax

77. SHRT M. VALIULLA: Will the
Minister for PranNing be pleased to
state:

(a) the schemes recommended by
the Government of Mysore for inclu-
sion in the Five Year Plan;

(b) the schemes (i) which have been
accepted and (ii) which have not been
accepted by the Planning Commission
out of the schemes so recommended;

(c) who is managing the schemes not
accepted by the Planning Commission;

(d) if no one has undertaken to
work the schemes, when they will be
taken up again; and

(e) the reasons for not accepting the
schemes for inclusion in the Plan or
for postponing them?

[ COUNCIL ]

te Questions 984

Tue DEPUTY MINISTER ror IRRI-
GATION anp POWER (Smer1 J. S. L.
Hatur): (a) and (b). After the discus-
sion with the Planning Commission in
1951 the Government of Mysore fur-
nished a list of schemes to be includ-
ed in the State Plan. They have
been published in the Supplementary
Volume (Development Schemes) to
the Final Report of the Planning
Commission. Subsequently the State
Government approached the Planning
Commission for inclusion of a few
other schemes in the Plan. A state-
ment of schemes referred to the Plan-
ning Commission but not included in
the Plan is placed on the Table of the
House. [See Appendix V, Annexure
No. 43.]

(c) to (e). Only schemes possessing
high priority which could be financed,
in the Plan period, within the finan-
cial resources available could be in-
cluded in the Plan. A scheme out-
side the Plan can be included if the
Government concerned can show that
additional resources can be made
available.

INDIA’S SELF-SUFFICIENCY IN CLOTH

78. SuriMaTr SAVITRY NIGAM:
Will the Minister for COMMERCE AND
INDUSTRY be pleased to state whether
Tndia is self-supporting in the matter
of cloth?

Tug MINISTER ror COMMERCE
(SHR1I D. P. KARMARKAR): Yes.

ENGAGEMENTS OF CRIMINALS IN THE
COMMUNITY PROJECTS

79. Surr M., VALIULLA: Will the
Minister for PLanNING be pleased to
state whether Government propose to
employ persons convicted of crimes in
the community projects?

Tee DEPUTY MINISTER ror IRRI-
GATION anp POWER (Sumr J. S. L.
HaTHi): This is primarily a matter
for State Governments. Some of them
are considering such a proposal.



